
59 Written Answers        [ RAJYA SABHA ] to Questions 60 

Fire in Vigyan Uhawan 

1107.    SHRI    GHUFRAN    AZAM    : 
SHRI      MURL1DHAR   CHAN- 

DRAKANT BHANDARE: 
SHRI GURUDAS DAS GUPTA : 

Will the Minister of  URBAN DEVE- 
LOPMENT be pleased to state : 

(a) whether it is a fact that fire broke 
out in Vigyan Bhawan due to negligence 
on the part of CPWD recently ; 

(b) whether the CPWD has failed to 
provide fire-fighting equipments in the 
Government  buildings ;  and 

(c) if so, the Government's reaction 
thereto and steps Government propose 
to take against the CPWD in this re- 
gard ? 

THE MINISTER OF URBAN   DE- 
VELOPMENT    (SHRI    MURASOL1 
MARAN) : (a) and (b) No, Sir. 

(c) On a review of the requirements of 
the Delhi Fire Prevention and Fire 
Safety Act, 1986, brought into force in 
March, 1987 the Government sanctioned 
a number of  fire-saiety works in the high- 
rise buildings maintained by CPWD 
in order to bring them in comiormity 
with the rules framed under the Act. 
A dedicated Project Team under a 
Superintending Engineer has been sanc- 
tioned in the CPWD in July, 1989 for exe 
cution of these fire safety works. These 
have already  been started by the CPWD. 

 


